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ORDER

liter;- shall he Special Bench 3‘ Mumbai an 21.8.2010 & 23.31010 m inland \hc mam
iL ~li balms Slm makmu Pmllula Mollan, Member (Judicial) and Shri ShyAm Buhu Gaumm.
\L‘mbcl (Tcuhmcal). The Spam] Bench , ali comprise of

392m] Bench m (.Ll Mumb:
1 Shvi VP _ igh. Vlember (Judicial)
2 Sim Shyam Enhu (inulam. Member (Technical)

Shn V. gh. Vlcmbcr (Judicial) shali firsr rake up ‘11: mallen‘ with: Spcclai Bench and
mm aucnd the maucrs ofrhcir own Division Bench.

1h: Consururinn ofBeIich as per ssclirm 4i 9 (3) of me Companies Act. 2013.

This is in modification 01' Order ul' excn mlmhcr dalcd 25.7.2019 for 32 SZOI‘? &
lel»
?hw muss \th 1h: .lppmml orHon'hIc Prasidcnr. NCLT.

(up) m ,

l‘ S to llon’bic President. National Chmpnn) LAW Tribunal. haw Dcilu.
Hon‘blu \lcmhcrs. [\anonai Compan} La“ Tribunai

”lar) mllmlal Company Lavl lribunal. New Delhi
H m' alum] Company I an inhuml. Principal Bench. Na“ Deihr’Koikalu’Mumbnl’

( henna} Ahmedabnd Allahabad Bengaluru/f‘hqnlligarh/Gu“ahali’liyderubud Imprlr,'C\\[iack
kociil Amarm'arl.
P5 in 1mm Secreml.lsh. mncahunrKunmrSmgh)Mil\istr3ul‘t‘urpmlellmlzs.Nestihi
MI T web >lle \Iullce Board.
ill: llmlllm of CharrcrcdAccountants oflndia, ITO, Ne“ Delhi
The imlvlul: Mfumpuny Seure‘aflesul‘india, | House 22. insururmnui Area. 1 mlhi Roadi
he“ 1mm , 110003

9. lh: llmulnc ottosl Accountants ofmm (‘MA Bhuwun. 3 Ins‘imlmnai Area. Lodhi Road,Mr
Deliwl H70”?

10 (olporzrc LawAdfiscl. 153, Basnm Enclmc. Puimn Road.w“ Delhi-110057
11 iAKl'hAH Mimi Scni ‘< Ltd A 5932. N: Rohrak Roxd. Delhi.
12 His \U indm ReponerPVL le . 31-1). 'B‘ Block, Ueihi High (‘nun,.\lcv\ Delhi.
13 qui UHHUi Neu Deihi’Mumbm

gulp“)
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